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engine ship of Maierform'design hav: al-
ready been delivered. The delivery of the
last three of these six ships was behind the
schedule owing to unavoidable reasons.
The delivery of the remaining ships also
will involve soms= delay.

(b) No,

Shri Matthen: May I know whether this
unpardonable delay is: partly due to the
technical assistance they are getting from
the French experts ? If so, what do Go-
vernment propose to do?

Shri K. C. Reddy: As I said, there
has been unavoidable delay, Whether
it is pardonable or unpardonable it is for
the hon, Member to have his own opinion,
With regard to two ships of Jala-type.
it was not the fault of the French techni-
cians with whom we a1e collaborating and
the delay in the delivery of these two ships
was because of reasons beyond our control.
When the shipyard was taken over fiom
Scindias, there was not enough planning
b} the previous owners. enough quantitics
of steel were not ordered in  time
and orders were not placed for
two engines that were necessary for the two
-ships. There was also a breakdown of the
only rolling mill that we have in our country,
Owing to these causes the delivery of
‘those two ships was delayed. With re-
-f::d 10 Maierform design ship, the delay

s been caused partly due to a wrong
appraisement at the beginning by the

rench collaborators whom we have appoint
ed. They have since found out their mis-
take. They have also sent more expert
technicians to help us in the working of the
shipyard, and sufficient remedial measures
are now bein taken. I may add that since
this question has heen cngaging the atten-
tion of more thant one hon. Member of
this House, I propose to lay a detailed state-
ment on the Table of the House.

Shri Matthen: May I know if the hon.
Minister is aware that both the German
shipyards and Japanese shipyards are
delivering their ships ahead of schedule?
If this is the present rate of progress, will

the hon. Minister consider doing something .

before the Second Five Year Plan to ex-
pedite production? *

Shri K. C. teddy: I do not know about
the Japanese shi» ards or other shipyards,
but I can only speak with authority on the
working of our shiﬁynrd. However, I take
the information which the hon. Member
has given,

u Sh;l“ R-:I:mnlth Singh: How ng:ny
imes e the engineering experis
changed ? pe <

Shri K, C. Reddy: I cannor answer
definitely how many times. I am aware of
enly one change recently when two tech.
nicians were replaced by eight technicians
on the advice of the French firm.
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Dr. Rama Rao: In view of the delay
and in view of the urgent need to increase
our tonnage, do Government take into
consideration expanding the Visakhapat-
nam Shipyard ?

Shri K. C. Reddy: An expansion scheme
15 already in impl¢mentation so far as the
Visakhapatnam  Shipyard is concerned.
I may add that Governmermt are considering
the desirability of building another ship-
yad in the country. .

__ Shri Sarangadhar Das : May I know
if Government consider it desirable to
study the shipbuilding methods in differen
countries, including Japan and the con-
tinental European countries, with’ a view
to plan the future and to take the best
ixqer;s whether they are in Europe or in
sia

. Shri K. C. Reddy: May I say that
it is a suggestion for action.
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Shri Kamath: Is it a fact that the
Ceylon Prime Minister declared in the

lon Parliamentrecently that the presence
of Indians in such large number in Ceylon
constitutes a bigger danger than British
imperialism. and that he suggested fur-
ther that people of Indian origin in Ceylon
might be settled in British Borneo. and
if so, whether this does not constitute an
unhelpful attitude forfurther negotiations?

Shri Sadath Al Khan: These re-
gortn have appeared in the Press and 1
ave certainly seen them. As I said eailier.
their attitude has so far not been very
helpful,

Shri Kamath : Is it a fact that the
Government of Ceylon has rejected a
vast percentage of these applications of
Indian citizens mercly in default because
the enquiry notice calling them for inter-
view did not reach these Indians in time ?

Shri Sadath Ali Khan: This is a
well-known fact and has been repeared in
this Housc many a time.

Shri Kamath: T+ not here then.
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‘Shri Kajrolkar : May I know whether
1t is a fact that the Prime Ministers Of
India and Ceylon »re meeting shortly
to resolve this  problem °?

ShriSadath Ali Khan: There is
no question of meetings. As I said eatlier,
correspondence is going on between the
two Prime Ministers,

Shri Kasliwal: May I know whether
Government have received any detailed
repor t as to w hat exactly the Prime Minister
of Ceylon is alleged to have said in the
Ceylon House of Representatives ?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda):Obviously
any announcement made in the Ceylonese
Parliament is reported to us by our High
Commissioner,
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. Shri Kamath: Has Goveinment any
information as to the number of persons
of Ceylonese oiigin in India and how many

of them have applied for Indian citi-
zenship ?

Shri Sadath Ali Khan: I want
notice.

0il Refineries

*1189. Shri Barman: Will the Min=
ister of Production be pleased to state:

(a) whether eny Indian had been asso-
ciated in designing and planning of any
of the Oil Refineries which have so far
been established in India; and

¢ (b) if not, the steps that are being taken
to train Indians for designing and planning
of this Industry ?

The Deputy Minister of Production
(Shri Satl C{lndn)z (a) No.

(b) If and when a suitable opportunity
arises in future, the question of training
Indian nationals in the designing and
planning of oil refineric will be borne
n mind,





